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(b) the capacity of the new jail and 
whether it will be maintained by the 
Union Government or the Delhi State?

The Deputy Minister of Home 
Affairs (Shri Datar): (a) By the
middle of 1956,

(b) The capacity of the new Dis
trict Jail is 1,500 prisoners and it will 
be maintained by the Delhi State Gov-
ernmi'nt.
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W ) J ôoA/ei ?nr^ 1

(jT) qriier î TfRr l̂iaRT
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G r a n t s  t o  J a m m u  a n d  K a s h m i r

(80.
f  Shri Asoka Mehta:
\Shri Bishwa Nath Roy;

Will the Minister of Home Affair* 
be pleased to state:
53 LSD

(a) the total amount given to the 
Government of Jammu and Kashmir 
State during the period from Novem
ber, 1947 to the 31st January, 1955 
each year under the following heads:—

(i) Loans,
(ii) Grants-in-aid,
(iii) Development work.
(iv) Grow More Food.
(v) Animal Husbandry,
(vi) Food Subsidy,

(vii) Five Year Plan,
(viii) Community Projects,
(ix) National Extension Service,
(x) Scientific Research,
(xi) Customs Grants.
(xii) Broadcasting,
,xiii> Road Development,

(xiv) Health,
(xv) Rehabilitation, and
(xvi) Housing and other grants or 

loans given on the subjects 
other than the above;

(b) the total amount to be given 
under these subjects in 1955-56:

(c) the amount recovered from the 
Government of Jammu and Kashmir 
from the loan3 advanced since Novem
ber, 1947 and the interest thereon so 
far; and

(d) the total Interest on these loans 
due upto the 31st March, 1955?

The Deputy Minister of Home 
Affadrs (̂Shri Datar): (a) and <b).
Complete information is not available 
and is being obtained from the 
authorities concerned. . It will be 
placed on the Table »of the House 
as soon as possible.

(c) No recovery has so far been 
made of any loan advanced to the 
Jammu and Kashmir Government. 
In view of the financial position of 
the State Government, loans amount
ing to Rs. 452.75 lakhs due for re 
payment during 1952-58. 1953*54
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1954-55 have been renewed for a 
further period of five years. The in
terest recovered so far on the loans 
amounts to Rs. 86,97,000.

(d) Rs. 1,13,80.000.

I. A . S . O f f ic e r s

681. Shri N. iUchiah: WiU the
Minister of Home Affairs be pleased
to state:

(a) the number of officers from 
Mysore State who have been included 
in the li.sts of Indian Administrative 
Service and Indian Police Service so 
far;

(b) how many of them have 
actually appointed;

been

(c) whether it is a fact that the eli
gibility lists of Indian Administrative 
Service and Indian Police Service 
pertaining to Mysore State are pend
ing with Government for the past 
three years; and

(d) if so, the reasons therefor?

The Deputy Miiiisier of Home 
Affairs (Shri DaUr): (a) Number of 
Mysore State Civil/Police Service 
Officers Included in different List ? 
under the Indian Administrative/

Police Service (Extension to States) 
Scheme is as follows:—

List I 
.A.S. 26

*.P.S. 10

List II 
14
7

Lisl III 
10 *
« t

(b) I.A.S.—4f7, of whom eight havtj
since retired/died.

I.P.S.—20, of whom two 
since retired.

have

(c) No. The special eligibility lists 
have been approved by the Govorn- 
ment of India.

(d) Does not arise.
‘ A m Ru t a r a  S a n t a n ’

682. Shri sanganna: Will the Minis
ter of Education be pleased to state:

(a) whether it is a fact that an 
amount of rupees five thousand has 
been awarded to Shri Goplnath 
Mohanti, the writer of the Oriya book 
named “Amrutara Santan” ;

(b) whether it is a fact that this 
book is being translated into other 
regional lan^ages of India; and

- (c) i^ so, the details thereof?
The Parliamentary Secretary to the 

Minister of Education (Dr. M. M. 
Das): (a) Yes. Sir.

(b) and (c). The matter under 
consideration of the Sahitya Akademi.

* Includes 1 officer also placed in List II. 
fincludes 3 officers also placed in List II.




